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(i) PROBLEMS FACED BY INDIANS *
WORKING IN GULF COUNTRIES

SHRI V. S. VIJAYARAGHAVAN
(Palghat)* : I draw the attenton of the
Government to aserious situation arising out
of a large number of Indians work'ng in Gulf
couniries being sent back for some reason
or the other. It is reported that those who
do not possess valid traveé]l documents are

be'ng scnt back in launches at great risk of g

their lives.

It is true that the lure of Gulf money
was so irresistible that large number of
our people managed 10 reach these countries
without any valid documents. But once they
reacted there, by their hardwork, they have
contribu‘ed enormously in buildng huge
factoriecs and palatial mansions, Their
contribution to the fore’gn exchange reserve
of our country has been substantial.
Majority of Indian workers who are sustain-
ing their families in India and helping us
build our fore’gn exchange reserve are often

living and working in hard corditions in

theee countries,
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The mass repatriation of these workers,
majorily of whom is Karalites, is going to
wreck the economy of Kcrala particularly,
as lakhs of families in our Sate depend
entirely on the money being sent from Gulf,
It is true that these countries have their own
labour laws, and the Covernment of India
cannot interfere with that. However, consider-
ing the impect of a large scale repatriation of
Irdian workers on the economy of the country
as a who'e, the Government shou!ld take up
matter with the authorites in these countries
and find a soluticn to this problem. I would
request the Government to act without any /'
further loss of time.

* The Original speech was delivered in Malayalam,



